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competence, As far a spossible selec-
tion is made on a wide geographical
basis, Vacancies in the TUNESCO
Secretariat are intimated to all
Central Ministries, State Govern-
ments, Universities and other appro-
priate bodies angq applications of
qualified candidates received from
them are forwarded to UNESCO.]
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+[NUNMATI-SILIGURT Propucrs  Prpe-
LINE

123. SHrr B. N. BHARGAVA: Will
the Minister of MiNEs AND FurL be
pleased to state by when the
Wunmati-Siliguri products pipelane
would be completed and when it will
£0 into operation?]
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+[Tue MINISTER or MINES anp

FUEL (Surr K. D, Maraviva): The
Nunmati-Siliguri product pipeline is
planned to be completed and ready

for operation towards the end of
1963.1
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1 [CONSTRUCTION OF RESIDENTIAL QUAR-
TERS UNDER THE INTEGRATED NEYVELX
LIGNITE PROJECT

124, Surr B N. BHARGAVA: Will
the Minister of Mines aND Fugr be
pleased to state the number of resi-
dential quarters proposed to be cons-
tructed under the Integrated Neyveli
Lignite Project during the current
year and the number of houses likely
to be allotted during the same
period?]
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t[THe MINISTER or MINES an»
FUEL (SHr: K. D. Maraviva): Subject
to availability of bricks and other
building materials, 2572 quarters are
expected to be constructed and allotted
during the curreny year in the Ney-
veli Township.]

REPRESENTATIONS RECEIVED FROM CLASE
IV EMPLOYEES WORKING IN THE
CENTRAL EXCISE DEPARTMENT
v KERALA

125. Surimatt DEVAKI (GOPI-
DAS): Will the Minister of FINANCE
be pleased to state; - --

(a) whether Government have
recrived any representations from the
Clasg IV employees working in the
Central Excise Department in Kerala
regarding anomalies in the revision
of their pay scales and fixation of pay
as a result of the recommendations of
the Second Pay Commission; and

- +[{ 1English translation, ' -
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(b) if so, what action has been taken
in the matter.

Tue MINISTER or FINANCE (SHr1
MorArJI R. Disar): (a) Yes, Sir.

(b) The matter is under considera-
ton.

IAS AxD IPS OFFICERS APPOINTED FROM
EACH STATE

126. SmrimaTt DEVAKI (GOPI-
DAS): Will the Minister of HomMme
ArrAIRs be pleased to state:

(a) the number of persons appoint-
ed to the Indian Administrative and
Indian Police Services from each
State during the years 1958-59, 1959-
60 and 1960-61; and -

(b) the number of persons amongst
them who belong to Scheduled Castes/
Scheduled Tribes and other Backward
Communities?

Tee MINISTER or STATE v THE
MINISTRY or HOME AFFAIRS (SHr1
B. N. Darar): (a) Two statements
giving the requisite information are
attached. [See Appendix XL, Annex-
ure No. 9.]

(b) Apart from the Scheduled
Castes/Tribes, there is no provision
for the reservation of appointments
or posts in favour of any other back-
ward communities.

STEEL PranT mw Goa

127. Sarr  SITARAM JAIPURIA:
Will the Minister of STEEL AnND HEAVY
InpusTRIES be pleased to state:

(a) whether Government propose
to set up a steel plant in Goa; and

(b) if so, when it will be set up?

Tae MINISTER or STEEL anp
HEAVY INDUSTRIES (Surr C. Sus-
RAMANIAM): (a) and (b). There is
no proposal to set up a steel plant
in Goa during the Third Plan period.

[RAJYA SABHA]
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The items to be included in the Iron
and Steel Programme for the Fourth
Plan are to be considered by a Steer-
ing Group recently constituteq for
this purpose. This Group may consi~
der this question also.

128. [Transferred to the 17th

August, 1962.]

VACANCIES RESERVED FOR SCHEDULES
Cas /SCBEDULED TRIBES

1 DEVAKI (GOPI-

the Minister of HoM®

leased {o state:

129. Sur
DAS): Wil
AFFAIRS be

any vacancies of gazetted
and non-gazetted posts under the
Central Government were reserved
for the Scheduled Caste /Scheduled
Tribe candidates during the period
from 1st April, 1960 to 31st March,
1962; and

(a) how

(b) how many of them were filled
up by the candidates not belonging te
tegories during the game

Tue DEPUTY MINISTER 1N THB
MINISTRY |or HOME AFFAIRS
(SERIMATI MARAGATHAM CHANDRASE-
KHAR): (a) and (b) The informatiom
required is Reing collected. A state
ment wil] be|laid on the Table of the
House as sogn as possible,

KERALA GRANDHASALA SANGHOM

130. SmrmMaTt DEVAKI (GOP1-
DAS): Will the Minister of EbpucaTION
be pleased tq state:

(a) whethegr Government have re-
ceived any application for financial
assistance from the Kerala Grandha-
salg Sanghom; and

(b) it so, what action has been

taken on it?

Toe MINISTER or EDUCATION
(Dr. K. L. SgrrvALI): (a) Yes, Sir

(b) A statement is attached.




